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RAO INDERJIT SINGH (GURGAON): Madam, I beg to lay on the Table the following Statements (Hindi and English
versions) of the Standing Committee on Information Technology:-

Action Taken by the Government on the recommendations contained in Chapter-I and final replies included in

Chapter-V of the Thirteenth Action Taken Report (15 th Lok Sabha) on the recommendations of the Committee

contained in Sixty-second Report (14th Lok Sabha) on 'Management of Funds by the Department of Posts through
Banking and Insurance activities' in respect of the Ministry of Communications and Information Technology
(Department of Posts).

Action Taken by the Government on the recommendations contained in Chapter-I and final replies included in

Chapter-V of the Nineteenth Action Taken Report (15 th Lok Sabha) on the recommendations of the Committee

contained in Sixth Report (15th Lok Sabha) on 'Demands for Grants (2010-11)' in respect of the Ministry of Information
and Broadcasting.

Action Taken by the Government on the recommendations contained in Chapter-I and final replies included in

Chapter-V of the Twentieth Action Taken Report (15 th Lok Sabha) on the recommendations of the Committee contained

in Eighth Report (15th Lok Sabha) on 'Demands for Grants (2010-2011)' in respect of the Ministry of Communications
and Information Technology (Department of Telecommunications).

Action Taken by the Government on the recommendations contained in Chapter-I and final replies included in

Chapter-V of the Twenty-sixth Action Taken Report (15 th Lok Sabha) on the recommendations of the Committee

contained in Fifteenth Report (15th Lok Sabha) on 'Modernisation of Post Offices' in respect of the Ministry of
Communications and Information Technology (Department of Posts).

Action Taken by the Government on the recommendations contained in Chapter-I and final replies included in

Chapter-V of the Twenty-seventh Action Taken Report (15 th Lok Sabha) on the recommendations of the Committee

contained in Twenty-third Report (15 th Lok Sabha) on 'Demands for Grants (2011-2012)' in respect of the Ministry of
Communications and Information Technology (Department of Electronics and Information Technology).

Action Taken by the Government on the recommendations contained in Chapter-I and final replies included in

Chapter-V of the Twenty-eighth Action Taken Report (15 th Lok Sabha) on the recommendations of the Committee

contained in Twenty-fourth Report (15 th Lok Sabha) on 'Demands for Grants (2011-2012)' in respect of the Ministry of
Communications and Information Technology (Department of Posts).'
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